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Block Level Planning

234. SHRI DURGA CHAND:  Will
the Minister of PLANNING be pleased 
to state:

(a) whether Government have taken 
any decision on the block level plan- 
ning on the basis of the report of the 
working group constituted by the Plan­
ning Commission;

(b) if so, details thereof;

(c) whether the State Governments 
have been consulted in this regard; if 
so, their response; and

(d) Government’s planning for in­
cluding the same in the Sixth  Five 
Year Plan?

THE MINISTER OF STATE IN THE 
MINISTRY OF  PLANNING  (SHRI 
FAZLUR RAHMAN):  (a) and  (b). 
The Report of the Working Group i* 
under consideration.

(c) State officials were among  the 
members of the Working Group. Plan­
ning Commission has also  separately 
discussed the methodology of  block- 
level planning with senior officials of 
State Government.

(d) The programme is included in 
the Sixth Five-Year Plan.
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Gadgil Formula for Assistance to States

236.  SHRI G. Y. KRISHNAN: Will 
the Minister of PLANNING be pleased 
to state:

(a) whether the Karnataka State 
has pleaded for the retention of the 
Gadgil formula with slight modifica­
tion to States;

(b) if so, whether the plea haul 
been made on the ground that th«! 
formula is objective, easy for calcula* 
tion purposes and free from loopholes] 
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